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CENTRAL ELECTRICITY REGULATORY COMMISSION 
NEW DELHI 

 
                        Petition No. 12/SM/2016 

  
     Coram: 

  Shri A.K. Singhal, Member 
Shri A.S. Bakshi, Member 
Dr. M.K. Iyer, Member 

                                    
                                 Date of order: 26th of June, 2018 

In the matter of: 
 
Non-compliance of the provisions of the Central Electricity Regulatory 
Commission (Procedure, Terms and Conditions for grant of trading licence and 
other related matters) Regulations, 2009 and the Central Electricity Regulatory 
Commission (Power Market) Regulations, 2010. 
 
And 
In the matter of: 
 
The Commission on its own motion 
 

Versus 
1. Manikaran Power Limited 
A/3, Astha, 460, E.M. Bypass, 
Kolkata, 700 017, West Bengal 
 
2. Indian Energy Exchange Ltd. 
Unit No.3,4, 5 & 6, Fourth Floor, 
Plot No. 7, TDI Centre, 
District Centre, Jasola, New Delhi- 110025    ....Respondents 
 

Corrigendum 
 
The table below Para 47 of the order dated 9.5.2018 in Petition 

No.12/SM/2016 shall be read as under: 

Year Date of 
Receipt 
 

Amount 
paid 
(Rs. in 
lakh) 

Amount 
actually 
payable as 
per 
Category 
Licence 
correspond
ing to 
actual 
volume of 
trade (Rs. 
in lakh) 

Balance 
amount 
due (Rs. 
in lakh) 

 Surcharge 
upto months 
and year 

Duration in 
Months for 
which 
surcharge is 
to be 
calculated 

Surcharge 
payable 
(Rs. in lakh) 

 Total 
Amount 
due (Rs. 
in lakh) 

 2012-13 3.7.2012 2.27 30.25 27.98 10.12.2012 4 1.12 43.55 

10.12.2012 2.27  25.71 30.4.2018 65 16.72 
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2013-14 16.4.2013 6.00 40.00 34.00 3.7.2013 2 0.68 40.18 

3.7.2013 9.00  25.00 30.4.2018 58 14.50 

2014-15 1.5.2014 15.00 40.00 25.00 18.2.2015 9 2.25 28.31 

18.2.2015 6.25  18.75 30.4.2018 39 7.31 

2015-16 23.4.2015 15.00 40.00 25.00 10.9.2015 4 1.00 1.00 

10.9.2015 25.00  0.00 30.4.2018 32 0.00 

2016-17 29.4.2016 15.00 40.00 25.00 14.7.2016 2 0.50 0.50 

14.7.2016 25.00  0.00 30.4.2018 22 0.00 

2017-18 21.4.2017 15.00 40.00 25.00 14.7.2017 2 0.50 0.50 

14.7.2017 25.00  0.00 30.4.2018 10 0.00 

 Grand 
Total 

  69.47   44.58 114.04 

 
2.    All other contents of order dated 9.5.2018 in Petition No.12/SM/2016 

remain unaltered. 

 
 
 Sd/- sd/- sd/- 
        (Dr. M.K. Iyer)                               (A.S. Bakshi)                          (A.K. Singhal)      
              Member                      Member                                  Member           


